CS.P.Sriram
Insolvency Professional

SCHEDULE |

FORM A

PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SAMBANDAM DAIRY FARM PRIVATE LIMITED
[EARLIER KNOWN AS SAMBANDAM INVESTMENT AND LEASING LIMITED]

1| NAME OF CORPORATE PERSON

SAMBANDAM DAIRY FARM PRIVATE LIMITED
[EARLIER KNOWN AS SAMBANDAM INVESTMENT AND
LEASING LIMITED]

2| DATE OF INCORPORATION OF CORPORATE
PERSON

25.03.1992

3| AUTHORITY UNDER WHICH CORPORATE
INCORPORATED / REGISTERED

ROC-COIMBATORE

4| CORPORATE IDENTITY NUMBER / LIMITED
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

U15100TZ1992PTC0O03700

5| ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE {IF ANY) OF CORPORATE
PERSON

REGISTERED OFFICE: KAMARAJNAGAR COLONY SALEM
TN 636014 IN

6| LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON

25.02.2023

" 7] NAME, OFFICE ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE REGISTRATION
NUMBER OF THE LIQUIDATOR

SRIRAM PARTHASARATHY

OLD NO: 28 (NEW NO: 10), 3fP CROSS STREET,
R.K. NAGAR, RAJA ANNAMALAI PURAM,
CHENNAI, TAMIL NADU 600028,
srirampcs@gmail.com

9940336666

(REG NO. IBBI/IPA-002/IP-N00292/2017-2018/
10895)

LAST DATE FOR SUBMISSION OF CLAIMS

00

27.03.2023

Notice is hereby given that the SAMBANDAM DAIRY FARM PRIVATE LIMITED has commenced voluntary liquidation

on 25.02.2023

The stakeholders of SAMBANDAM DAIRY FARM PRIVATE LIMITED are hereby called upon to submit a proof of their
claims, on or before 27.03.2023, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties

Date: 27-02-2023
Place: CHENNAI

Name and Signa of the Liquidator:

/

Sriram Parthasarathy
Reg No. IBBI/IPA-002/IP-N00292/2017-2018/10895

Regn. No: IBBI/IPA-002/1P-N00292/2017-2018/10895
Old No: 28 (New No: 10), 3rd Cross Street, R.K. Nagar, Raja Anna Malai Puram ,
Chennai,Tamil Nadu ,600028
Contact: 9940336666 srirampcs(@gmail.com




THEL TRAES. OF SO, i
MONDAY, FERRUARY 77, 2073

TIMES NATION

e of freshwaterat

Joshimat

District Officials Claim It's Due To Burst In Water Pipeline

Dielrrdbun: Flosy woter dbe
chiasgs W oo i e
Marsingh  wemple By
voad, bisaw subislen e
drshimuth sewa's main s
ot v Sizardey imornlng, with
Y WAIY S ST

sl b hi B e
Famicstrivken ressients
Mockedts | empert Baringtle
winoe th el fiite

ermpuny cnkosry in Marwart

v b ua] i Bl bt
ke -

the niailer, which peaked ai

R MW L e s

Pty baod ponimoed S

Wk dEdrwe el the band
wibaidonen i the own and

2 killed as truck drags
scooty for 2km in UP

Kanpar: |n a rerun of D
fil's Fuamibarmaks kit and-drag
incitenl, i Mivar-old man
sl Bl por-ohd. grsd
seevd el slter Chelr soo iy o
shuck i a dumper treck and
Wi Gragged for nenrdy i
oy st Mo i skl
dingrictod Liron S st e
porte Fakn Siddigs,

A viden of the socident
b guoe viral on seckal
el I sl st s
nsting N the (eo-wheder

thie sk a5 i soos ssbng
the treck detver (o miep B
hedumpe dtivingun The driv
1 B fmmey ar pesin] el P
truch seimd

Prdice saad rotired tesch
w7 L Narayan Chassaoris
e s gromdeon Seivii 2
bl of Gt a ity sobsoo,
were gorient tn The muasket om
e twn-wheslr when ey
were i by dhe speding
ek Whlke Lidn ol off and
ol o wheapet, Sanvid and
fhe emoty ged whack: in the
ErimcKaid draed for ety
Bum, Eyrwitneises skl that
aler e mvidint, poops
wha wers o tebaecyeies
rrml hand ie sop the trodk

ariver ket drapeis
u..u.m, 1 b s S
RO (Rardar) Jitendea Bu
miae, 0 {rieyi Ramgrovesh
R o] ofbwer ol Enifti-
|!||Iml‘l|.|.|l|l‘.l|!

India sends its [‘ghtem
aircraft for multi-nation
exercise in UK after UAI:

Tiss Mow, NeTmasen

P Dol ot Tl D
e few (il lh ek iy oot
Tt warapatmes, Il on Siin-

gers new fears for over 8cr farmers today

forcieg over 250 fmihes tn
lesve Uiele himses anil mose
Imabelier bumes.

while, districd offi
ks claismed Ehat the waler
discharge may bave bers @
dal nawtben g me bl
ek, pdicing Hhak Ehe ratior
& hring ivestted by the
wlficialacd the santhan

ing 0 TOM, K
Wt Jom |1 i EDM Joshimath,
b, T (e il i v
whore @ water dschane
was rmnms Laier @t was
tesand e Wik
oaiming from the dsl Sams

ber Mo’ plepieir] withie o
bamirs, B W Wk A i e
buret, Sw flow woald et

e st 30 v
ol mliberd ol
ofTiiads have o inier mmeed

B e T

thureragh peological lmvesti
ke B B SO b
uhlnh the mual ressan Bo
Hilrac ea westor Bk g~
Mssmwhile. comenor of
Jushimath Bachao  Sang-
M!!HIH]!L\.N]”IL»H
“The waber discharge which
writlivand fere oeash Ten
bomrs his e soil o

i | the pearby ares sd -

g puis e o read
it s L Viinity

The gevrseen| s
pabiirme the detailad sy
ot Gart el ol By st
e |mstnstons o des
el

‘Create a system where
criminals are scared

Lackenow Pl Farerda Mo
di on Suedey calied mpon
o NN e ppotiees of
U pralice: 4 kvt & Eysbenri
in which “erimieals v
sared, Tt e abiding citi-
aens are absoiutedy fraries”.
i st 1 bt seiall I Anl
alss ke the oyt wns)
inn” be sabl. repori= Paib:
ikl Chaskrateerty
B v iden Mg on the
v b of A Lsr i L ol
sppelisinen oy v 005
b mepecinread ol pohoe,
plotsan commanders of FAC
sndl fize lrigads oMl i
Secto] by W Bralen Hoctuas
ment anl Prommaiin fosed
Mincion Restgar, o
=i UF Iud ussberuon

Maha gears up for storm}rr sessmn'
Chinchwad, Kasba bypolis to set tone

o ilisg: wp 000 vucsncies utsd

tima g

Mummibals The Dot sessian of
e stte byt ae star g Mion-
iy e posbed] o b 8 wioemy oeo
U il ] i e it
g e ik e i
e om oo o el thie
Shiv Sevis mame e bow ard s

M

T O i the post
SINPEATE.
“There was & Lime when
LT was ks Sar’ the midla
nl e B arwd corddes witus.
i, Keaw: It i ncvm Sarbel-
ey brw o ety snd Gaer
e T
FrEEEt b el 8w
o secursy among Tis ol
" e e Wi il
more lonrist boskings ihn
G dlaring Christmis s
s, itk b (e beotier: e
anderder mirasTocune sl
aclites m the state devel
et 1 e sl s o
thn ot n::mr e
e, Tt wes hen rtening: (0
v - s ST frvoeiy Ve
rarssl” besshl

T —
i wcross The i

PM to release 316,800cr

Toases, Mpas We vaoms

Farw Delhic Prime Mivider
Marenrra Modl will on Moo,
day reliise the DR il
et imount al mirs thin ¢
Wi roee i over wight
ety Buwclary Farmers
e fi income s

rmneuthd!ll-mhlelﬂnd-
bmlder formers Bank
rnudbhhlw el mu.d

s o coondry sl thi
Bt of PAEERan i P

AR B
Thetith and Elih insial-

© e Pl sk i e o

o Pparscial year s o
Bemsad W N May s Ocnoder
bl e “The PR Kisn
it s alfeady providal
i B

e s ide

UNDER PR-EIAN BOHEME T3 o ove P225 akhoriee by

owen sy i e il coon lasdheide feme
2R e CHRATY $1508 s L ot PGS i Fbeiidey, U0

Famidn

this lates mcubmest will
vt st ehelr inoame
s ol i 1o e prowth
o whi agrEalure s
saidtheaprioal luremimisry
I sz om Sumilay
Al lssidbabing farme
[r T rere— )
b TR i SchTE, S
et o ceraLn enchesion i
werie The scheme i b
benefisal ey (heso ereey
wote berwlivciares Whi

lbave coBecively  rected
v LN e B sk L
|np|mr|-.q-_-

ey i
1h:¢ m- H.Ihmﬂ-’ Fiamls
v spaarmed r urskeoweic
aromth, sumsl ol o
sivzinis for fecmore and
‘e sgraaEnl st
s D ako o
e s e —
T e
Iiivestimln, el

Modi lauds
revival of Triveni
Mahotsav inWB

The Triwisl
Derignl_whie s relerred 1 in
Walshnevn, Rhalan and Ben
gali Bivwuiurs, B mention
In the SEch cdstion af
Minsster Sinenstrs  Modi's
M 11 Dt s Sl
Inamugarihees|sicussay
o prvival e, Mok dnid i
amsbistarical docamen -

: et thae eheagh the Triven
Mstial

ageold festival that fs cele-
e e o A bt 5 o CommgeL.
ool enly be revied iwo

er T yours. ANbough thii
Irnilithon i Chetmsnds of
s odel, unfarturssiet, this
Fesibvul. wiidh used fo tabe
pars In Pengal s Trdenl, wns
soppod W0 years agn. B
shiomid harve bee n started after
i el peece: v 18 could i
happen. Tws yiars i, the
frathvnl win ssrsedl gl s by
I " Ml

Jawan, cop killed in Maoist attacks in C'garh

L e
Hakpur: An Army jawen

i whyms on leoe in e matnn
¢ willage m Eanker distret of
0 et bl e

wls wis whot

et L

Macists — thi

r Firsi fime hal
Bl Msiies b
inrgeted.  an

The e pensts tanve ke

| D BECLETY D [N

ol ms b thun & week. 8
tnaried sexleup in st
Edan

klmmﬂuwln e

Moi| Bnm Anchla, 5, kad
ot 4o hila. village, Dt Tirv
da, areies] Wil fiom Roi
o o wen o st b i e
He was shogppasg i the
Useh villags fulr masket oo
Satwrddey mening when 3
laoie himeqund disgebond e
villagers, dhot him o chice
w0 v of his brothes
ani seversl st villagers.
Thetgh the retsie v iBape
is ene ol the worst Man s al
fectedd re i, 1hE WD FET
warly visiod bis ey and
wan never taryvied or theeat
-un-lln Masrbarwerdier
s s with e Aring
knn Corps and his wns

e r-mwl ||| e e tiensi
He Bad e Ofe
Trwem Iaiunu ] gord mar
riml kst yoar; His cobd-biot-
ed mmnder by Mapesiemarksa
£1im Nl in Mastar, parhags
[

Herig B K Poowar iredd). TH
ristinr of 15 Ninght Warlare
Cillinge, whe inaim polio: in
puerils  tsmies, skl
“Tilndsts olion ook for solf]
Targrs m desprration. ashis
e, It Appers Lt ey
Mg Skt 1 ATHLyTIAR
Tt CIPH jowean o e
ool sune ether security five
Mormill  Maokls  don'|
strie Armmymen. Ak, B oap-

peurs thet somewhens ithe
vuks of waiGare werw flo
ol Memrrarh e, on Suesley 0
(hhatiisgarhs Armed Poaree

coelible was Kikisd i e
TR TR
purdisris

A CAF squad wan pirall
ingt the Cerchchar Botests Whim
Sangy Lakre shepped on an
ity piesimnel mine ar Ba
tum villae, around Rl
Ermmm Haiper. 3t Tam.

B eepdaded kalliag bimon
e sger. He was sanve of
dushgur dmizict. The simin
iyt | e
B s Juska o
e asriles

Meglmla}fa & Nagaland vote
today in test for BJP before 24

stk e
Meghalard and -4..;-1-1

Asroriatl and Magpar — e bome

b cabel | s b Wil 1he |

i ants jmple: | |

mented The BJP his alnsdypaod | bund vate on Aendy 10 st new as-

a prive for e figfep over te ol | sembilies nos e for e IS pop-
schesme indhe BILC polis | ulsriiy before the .IHLrI gnernl e

| Mk EVErTMEL with reguonal
i E e veies g

nd Nags
Chiri:

in
lah

frital siatvs wheae most progdo oy

- eomsdsriably o 13 own

S -
atrengeh, kike it i In Asssm_ Mini-
e aml Trigurs
s B 1

T JLIT el B0
M-ritvmnl—‘ul.lﬂr
ik

Demscratic Frogiessive

suw wpmbed b e Pactii b by Facedvi sl 3 jresser an Ba oo s ool Pl s, st [P jarod Aosdays wlte will eap B hagh  Parly (NDPT) ks & oosliibos gov

e b e e o,

[T - —_—
47 Globemasterill sirate
K mirlif planes aml ane
T e polfiolling ale
raftalvmg wih 16 LAF por
sominel, flew o thie Jamns.
ser ir-base fir the Eoroe
al iU

b Yearrioe (g muliameal
s o which i doetes
. e UK, P o, S
:-muuw-l
sege e

IIIi hirFavoe and

il memiator lknat h Shencds
“Theiw bakwet armirig{he -

e (e wy b b the Shay Se-

st e ] symbeel were given in

‘Sudgel wedon

MAMGN\MI\M ﬁlhln h.l

“The Coles W *,
sekodaled from March & m
B is o rllibateral eneetise
it weiuiech il oroes [rom Lhe
UK, Pinkend, Swdes, Seisth
Adriva anid Singagary witl b
parieciparing, akagsile the

Ak Parve wsd LAF The
alm i bo participaie b di
wirse Nahter' alsvrall o
wupomunts xnd learn fom
e besl prsctioes ald wirions
Al loeeis,” LAY spoliesper.
oy Wiz Coismissder Ash

Lak Maghe wa il

T ILAF allready bas five
Imdigerous Tefis fighter,
T 174 amil 111} porstmmel
byt the A1 EXhalrs wir
T ey fhee LA et emmd
nation Theesrt Flag VI ex
ercise {yom Fetruary 21
11,0 weas pequr bl by

TOL The Isdisn  srmed

CJI: Dehumanisation of
healthcare leads to
patient-doctor conflicts

Fisciss (b st U A w0 i o
nu of roephot ewerrise ey

vear Lo bitsier milibary
Lmll«mlnynd
fiplomkacy with frlsadly
Do,

“Thesxercises boikistra:
tegle CospeTANc Witk ke
inirsdedd epunirles, with fhe
el forees sbagott i e
nppar ity o merove o
bat kil und mtlwl
\mebics, " an alfiees sanl.

Tha IAF baa thror Mi
e 00 wquaidroms e
wi e Geabor air base
Thoisgh  imddisted in e
i s from Prasce. e
bulk af  thn MiFnges a0
haver Buent mpuerspdiedd ainddeer
mae E FLET erone grejent,
whih awlodes 490 MICA
Inisaile ayutess S B0
Fme

uiega g Bhinde Valbvs  gvors
[T ilrﬂr‘\. o the h..u- .

sesgubon which will eeud on March While Comagrress. e Wn-n-
3. "The MVA b wiih Sena (UBT) rapreied e bake on iy el

el l.'||lv- Thackenuy” adde] e T e |wv>cnm||mdllu
theNCP Beoin't Agrus, thin My bl taa  onio jrioss, e Shiv Ses (1T

lmlrumnwmrnmn

mow haviag 0 establach 1is own
um: ant lsm-.l A VLErS,
ihe reuln of e Kmbn o)

Tewrofl

et s i L i

in Nappur sed Amewestl s i

SogaEeering protets, [saing
of whips sl walksls ise capsct
vl Throuh (b four week sesslm

e 1 hardrashon har Rasaskud:
wnd] Eioin mvvin et N#in Grdbisr
|—wmil e s re replac o pover
mar B § Koshywr| with Ramesy
Mk, The Oppoielin Mikia Vikas
Aghada {MVA) is koking W rarmy
farward the momemtum agalset
elghil b uld doulls en

Quesi's “We'

Tha EIF

pitckwsd mumpaien ed iy P8 Naren
drs Dadi for the BIP (hal sew ik
+ pislshas, raiBesand rhetericset (o
¢ hedune of itrensiionalslosskos I

the fwn TSR L EatT

SrTTET LS the stitr wath the BLIP that
W 12 st i (e v o ol

Thee Lwn states with over 34 lakh
wisiers will slecdeide ihe e of S
Cogrem . it lsaty s B
s, # 15 @olng o be an skl sest far
neweser TMC

T e Clussipions™ in
may hape 10 carmer

il et s Like B s B
G000 cre Cemondgoncrete roxd
walls, Fising sy polluties =
Mummba el the aldeged eandas of

Y un—u-—n—-.— e
I = ae i -
- :: -

Chimchosd bypsids b eipeesed 10 Dapiity M Desosdrs, Panevis  lsdustrios om Maka reahtre Mo =
shaibre  will preeent hie Tt Easlpet os The atate @ - 1
sesaidinn, “This will bee the firsl @) s finamos minsster an March®  gected @0 pilch e recenily s L :_:" "“"""'1"-“"“
Wl eleciian diter thi Skiv SEms WOk BIP AMLAS membering o  gunebed e, hiiiat gk ooy e by
seaioe eyl were glve kotha  fmo (v L smve thas Shiv by 1M Mol like ho Massal Mol S - -
Siuince fatim if 14 MVA W Senas bowl roamd wing Trah w1
wilh s el morale afor thesr  abalaneciing et asthe ssilegoera. et amang sther anrassruchae | 1 SETERRT TR o |
macent friumghs in thie MLC pois  entwil] sbis hore b e the ool ]
SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
Iw B4 o W Iemobvoncy and Baskoegicy Boars of
{voiumtary Ligsidation Process) Regulstions, 2007)
“l“mm.u THE STAKEHOLDERS OF

=
1) G, Failiy aimgrwmms Bradamsons Cavtt a1 Sussn & G #1uit =

s:m*

e

SAMBANOAR
EARLIER KMCHTH A5 SAMEARTAR INVESTNERT AD LEASING LIMTED]

DAIRY FARM PRIVATE LIMITED

'r-h'—!';-ﬂ—-#‘l-'ﬂnl'—-h-l-
| AN DAY i PRITE LIATED
A | A OF CORPORATE PERSON | EARUER KNTWY AT LAMEADAN MARTUTNT
MulFMLII'I'M
2| DAL RGN | Persren

Il\‘lﬁlﬂ'l.lﬂlﬁlu

. ¥ | CIRFORATT NCEAPORETED | | ROC LOMMSATDRE
MCETEMD
porme i Ministry of Education NI | | oo s
M Bl el Jsnthon THY Chas- =D National Institutional Ranking Framework ——— | |* Mmg'g”,';“m“"m i
et in Sl waidl e
SYRSAES o Inkaci S v i NRF is In pracess of announcng India Riankings 2023, the sghth sdilen| || mﬂm;g S ——
irmabemuiey o Ausabth Ercilities i e = haphamﬁqﬂrﬁl'lhqﬂ of thes annusl sxencse. We hive recelved 8 cvenvhelming responss from {5 )0 CorpaaTs ey | S T8 DT
CoUnIry SprRling ISRt Coils il services, which can have Higher Education nstiluions.
il ks [T UELIKT N COARMNCTMINT |
ru-mnnnlum- - - [ I:"pu.r m‘ Diata submittad W“'MW'HWWW discipines like Enginesring, B | DaTE OF coapoRATE FERgn | SO
i that dactars are infalhie wro  ningof Shr(aras | B and Planning, Agricubiure and Allied WAVE. (NFICE ATOMISE. R AT ARATIY DD T 10 AW NG 1,
g ~erient st e :ﬂ:@m:ﬁ:‘fﬁlﬂc‘mlum Baciors, Law, Medics, Coteges & Dental inchiding the Overall rankings| [uRAL, AORSE P CAOSE FIRET .. MAGA, L AL
15 il jumiien o et bn o e et 0 puee gt | [OF U FENRUNIGNS Na Desn Mosted by INe pAcRAtNG insltutons in mer| |7 e | e
bon wither & patien] el ansd e coetineing imeqelities | (respactive webaltes. The kst of insttutions who have submitted the data n o T LOLIOAYA P A0 A O AR R 901 30 E
m‘:'u“‘u“:’:“f""m“" ;:‘::"‘m‘;‘d"‘}“’:m“:‘r India Rankings 2023 is svalabla on our website wens.nirfindia.org. TR
il soriton o whes ddicor ek Sy el Al fuslbor 51 beuB i The cor of the are mvited through this, B kil e

“he k& ety fuad By o
srutweal sl policy ansru
mhilch prosent pocess i gond quesdity
ewhihcare o arder iondhieve hualibe
ore i e 1 skl e skl
doatary e ofton raliod upon a8 ow

\mtverfisomont from 27th February 2023 B0 Sth Masch 2023 by 5 PM on wumplup—mwwwmruhﬂmumh-
the data by Iha The are aulo-

transmilled Brough an amal witheut disclosing (he idently of e stakehol der]
tes the inastition]s). All the Modsl Oficers. are requested to regularly check
thair emads 1o lake necessary action on ihe commentsleedback received

tmumuwuvmﬂmﬂuwﬁwum
b R 5 gl of e Sl o0 o Bk ITELGTE. s e Boscer o Be sy

[Ran
Fustht: kst Bt Fulsroess i) Expl
hgmredipe 7.

ty in HoaliScarm’, Jmbicn Chandm

il el “Dvbumanmaton of  pert medial e Tt IS i Ev (o S LTSy PRCRIIG TRTE . )
fealtbe e bos aftens pesulied i vae  ersals wnd spend & consadenbiv tme freem various siakehokders ERENI TS MR WS [T 07 GRS SIS T S0ty AT mes
|t prrirsnlniuii nivean e cHl.  Svanisy Sl G i e coowiad Plaasa nots thal the responsiblity and accountablity for ths data rests > o il
A vl o b, o sl s ] ot B g Dl i Tt Biratan o1 0e Lipangn:.
Tibbnid i ol i o croes.  hom] Gerties entirely with the participating insifutons, D 718 2000 [rrirlend e

CBC 213151 2000472223 Member Secretary




TAMILTH Coimbatore 1

Don [TQIGOLD

Regional_03

VK. SAMINATHAN

22_00_11

KOVAI [ ]
Srigar, Nageufl 27, 2023 B @Lr)@l

dleoteorg ST mil. ..

GUHmE Qs flanerismen L &
y&w GsmmauBus e SMlusLd

® GeiieyiT
Gamfleorery giempuflsst smiLrs C&TSHlgemLo
@zmfleorar LMD Guhams Gsmflorary g SGwTeny
Ilusmflufedlphgl B QL hds0 s iurs LHsens
&L LeuorLilsveur GlsmensuGLe ereior Casmavemi SLNS or&
WS IIOSS6ToTS.

Bsieiss Gsram Gl o sefl
S EOETTILT (|eT&SL) &.F&aa@umi Geauaflull’ Hsrear
Qe sEMI60, "Csrssleamn GsTiflsmar] wHHILD
GULmss Carfluren GNss ustismsr Gsiflaiss,
Qurgln&asT saflHle Hemaralsd meissIs0amsTEh
auenaLlled LlsTeeTstTeTsy eLpsuLoms 155214 6TedT) 6Temor
GewsuBSsiuQersrsgl. Gargsigamn Ggmflsomsry
LHNID GYHmss CaTflaramissT GMl&s LsT)gmer
Cafell&as, TmlaearGe 2 sem 14800 4252 650 eTeiTm
&L Leuonilsveor GlsmenauGL eTetmenflgpid, an (hseums
TLOSSIL (HsiTer 155214 ettt 1L ewwrLilsvevm
GamemeGué ereimemflgid QaTLiy Gsmsuor®), Lsmsemer
udley Galwemd. ysty efl&@h pujsaflsr Qg iy
afleuriiser LTgIsTSsIUEIL" sterml GO (GisTar.

Gamsmar ufuins SwssLILIHD
5 quilsomelir Gaenauuilsd HTSMET LOMHDLD

© Gameweu
Gamemeu sufliurs @ussiUEL 5 muildsaflsr Cameuudlsh
ETemer LTHmD &’ (hsTerg.

@8 Qsm_jurs, Gaed Cam L TuilsGor gjminesn
Qeusfuil’ L GQaldé @GMiNed & mulmrinsmeg):
Ceusms gbSglerer GCusaremal Tullsblamelsge
upmofiiy uemflser memL Gum 2 sTeTgme, Cameme—
GourgLomemu Hlevd @lemLulleumer eTderoLfleiy Tudlsd
(66v0r: 11014) mmemer (L. 28) Gaeuid—-GaeTon gy 1
Qurisesmm @lsmL G ombm auflulle HwUussT,
urismrGUL, é)@msmurrggunm auflGw @ugsiulD.
@ng Tulled, smLolf, @@IT mﬁ]suﬁ,]a‘msmumaamﬂsu Hnarg.
G&,srmugel,n QLIrbi5¢61h(5 — 6T TOTITS6MLD @lemL_uflsurenr
st&enLilery Tufled (stevor: 12677), mmemer LommmieuLfludlsy
S(mesemrymeomid, LRSMTEUL, SHULSGSETT aufiums
@ussiuGid. @hs Tulls) STTNTLD, 65T, S
Tuiled Blemevwtisafled Hinars.

Spelipr-gerung Sersifl sréauiiiysn muilsd

(erevor: 13352) gyeuiiLpreiled @ @HhEI HTensT STeme 6
wemnfléE UniLGasnE LS, eetmeny el Ghyd
STsLrs sreme 7.30 wanléE upiu' @ Gamamib.
ST moTm el —GassTaiv oy Glunhiseam(m, @lemiullsomeor
Sleoraifl erderlilsiv Tuiled (stevor: 12678), 6Tj6manT(@6mSHH60
@ @hg BremeT Smens 9.10 wefl&E UnliLbhasnE
udled epwemnfl CHTD SMosrs srema 10.10 weofl&E
Uni' Q& Gleseid. BrajGamailed—LpenL SleTareTibly
st&eruLilTein mufled (sTevor:16340) mmemer GagemeiLimenT
@& 50 Bl miser HnsdHmaiss @ussiubL.

@suoumn gyl QgflellGai Hsrargl.

A Gamemen G&meAwm anmgrrsurggeo CruhHmi ;BaDLG‘lugngn
8oz Bapsduied umew uNLE azrnellst snbd Gwpsflewr.

uLb:Qg wCenmsyen

Gameneuuish urL® QgrefsT smhSule
\ipbwren. Sms Bansa

© Gsmeme

Aetarvgdlell @ potd smiLiled Casmemen Gy Fwim
mwsTarsSlen HenrliiuL Ssrereunfll uTL&l Glemeflsm
smhéluflsor Kirbwmee. @eme Hlepsd Crpm BLESSI.

Qem_&s allpreils, Llsevgiledl @uISET ol.&.flourme,
HerevAldl LI lSass6e pbme Hueisrgser
QUEGSET 9y .&Camrey, h gSTanm &6U Semevar
star0.0. 9y 7. uf eurEstT sowif, y(metor FGleuetETL 610
GosumetoTenlo @UISEGHT (Hevor@Lomy 2 srefll L L6}
urkiGaHmesT.

IFmaier Qemlsmi L aigsHsEnLsT Srbometor
eopuilsy GuenL gmsSLILIL Ly HESS. Semmsalf el
AflaTEHGS6T LITTMELITATT S6meT LITOISSSISESMTSESILG].

Blapsfuile LRCsHUMTSERSSTS Lo ails
2 emre|semem ellmLemenr Qaind L Gamyi
IIDSSLILL g (hhESS]. LNTERULITET] &6 9] FRIsgIL 6ir
@sm& fapéfleniy TH58 L[hﬁb@!‘_l’,g;ﬂm’l]’ aarrs)_lmgjsmg]uﬁ]arm
LHMId gesflumy Boieler UTSIsTelafaeT LTgsTLiL
uemsflufled FEOWLIL_L6oTT.

S uilrss s TEsTsafler o ramssisE
@eoLGuw GuenLuilsy Camearmi  SHemLin
eiremreneflll Lm_&) Qegrssllgm smhd) résis EmLm
Sehglemrugerti. GET_ihg Sl LoD g ke,
@Ihd), CSaIkiE, SeiTerTL LD, LemelTaTD 2 srerfll L
ueGeum Qumflseafled LIT_edgemer Limy os&S6rm.
eIClaIT@ LT_gi&@ Tésissr g raurmn Qebgery.
@lemeTEpTSHeT LMHMID @leTCILIGTITSST LT LITL6YI&E)
eTMU LoD 9yle EpHSeT. Hepsdlsamer
eTUTHISemeT |metor FEGleusTaTL 60 LHMILD [FTey
QuGeumgsn GElS mHSe0TT.

&586@H8 suUSSN slwrurf wag)

© Gamewe

Camsmeu CUTSSETT 9|mCswWsTer GGy Cafmbsa
Gamumeve)(meisemTsin(26). SemEheustoripuiled LTSS oIl
urmd Q&g STy, @arsg eflyer 9 mcs Crmm
werdlemd Smiauisst Hfl&0s allemamumgery. LGLTS
ubg) ofi_Oé@er 2 ey LUTSETSSD oflwbsg.
@&esTiurs gnulL Ssrmil, 968 LGS
Gaihg semenren(47), Qamnhde@Lomi(39), &&Lmid7),
Wir&(24) 2 sreflGLmi Qasirm GCamumsue)megsureflL b
afloumd Gl L e, aIMSE@GaTsn PoBiumsLBhSs)
(Eaarrurrsué]@si;mrs&r 4 GuenmuLd SSHILTe) &S 6oTy.
glue @\ 5815@ Osarm CuTsSsaTT GuTelamy
GamuTed|(meisemTene mag) GlFiigen.

CM
K

A 2 sms graursiled Lprisneiled Chihn Sewmnembs ShHmieom Liwewilser.

LLLb: .14 Aeusris )

2 sensUilev SlyeuorL smmieum Lwevsllsei

02 sewa

Flleuafis L@Ssailev
s@  Qauie  Blevajeusme,
(BEHDESBTE bov&lf]

T L S&I5@&  grrenorGermy
QUbS GUGITGNILD D_GITGYTGIT].
oty HupamD  TEILISTE,
&LbS 2 BILEOTE 2 He0d
LoHMILD LomTeuL L SGleieirer
DTS S &MHMIGVT
SUBIBAMNGILD HHMIGOT LILIGTHISET
Fnl LID VBT HBDS).
siblpasGaeien Rl
LDTGUL L_TBIGGIT wor” BuBledrgd,
bBgr,  Cagent,  SFBTLST
2 arefll L Qovafl wrBlevniseisv
B mpaid si@semalleme sHmeoT

LI IGTHTEE6TT GUbI6TTENTGuT. GO ILITS
Cagont, sipTLaTAD BHba
uetefl  omewiey,  LOTeRTallSET
BaorCearty eurbgleTeney.

2 g STeugaiicy LibisT
Ouflw o  ewsTaisSHlev
Crpmy @19, g alewenuimg
wpbsay. Bsgaily LvGam
OloveripmBiserisv B mbgib sbmIeVT
LI Iem a5 (6THLD U SIGTGNTGT.
srougaiwey  yyhsr, Gyregr
yiiar, QsrLQuiir  wee
Fayib, LIL @ B6v6vLd, MLISSTTT
biaipsd o eefillL  LigSlemen
) LTj& &I aumEeameny. LIL &
BovwsPeip  Fourfl Qi
&P Eemeny.

2 gmas LULEG B
&L[bS LOTSLD 1.87 VL&D &HHMIEVT
Lwierilae aubB\mhbs Bleneouile,
Bibworg,ib Bgauemy &orj 80
<, ulyid CLi v GeiTerenty. SHmGUT
LILIGTIS 6T QU(HeNS HBBHILILITEV,
WpSHw  aremevaaiiev  Guimé
augsa  Opflequd  sraL
UGB o sms - Gl @l
LITGETUID &TEM6V, (HATET] -
Guwr primmenenuid, CarssEf]
- Gl @riureenunbd  FTa6
auflurg  eu@pd  SHmIGOT
LiLicws6iT, STaneusEailed Smisanenr
o iisTiaCas HinsSall ©), wenev
2 §8uflev @mpsLg Buibhms
Qs HH JTHGHEIE].

STy e
MEFSHM&CAT..

‘Bha s Bews eFLEmemen
UNASGSLDOLTPED 2_RIBEEEES
GanedTmILD 6TEUOTETOTRIGET /
BmesmIEET / FHEHHMRISET /
BrRseT erdasneTenDd GBI
p&lenetae, LIMTEELD
Bepeyser - GalLplujb

FeLpsLl LITEHenenTaeT 6ereor
agleunevmayid &il... SleweoGudl
CLPEDLD 2L E0)IEEL 60T
QBMLITEEMET0TB 2_RIS6T
&U60led LIBEY GFIILIGDILD.
BrriseT S 2 LGWNELDTET
BHEHEUDHEMEN  GTTRISET
QFLIBIWINETT&ET eLpeOlD &rflLMTSE)
QELBILINGESS &HNHBHHECDLD.

Beoagses
BMSHOISEISSED 65
Grusdad emisCem®
USTHEIO\EMeTN 2 _RISem6IT
SleGUNB SlemLpsEGmLD.

21 Gar
Gummar

- 044-33021334

2_msefleir OpBeonFenens GIe0a&6iT
O\BNMLIATHG eThisemeT aufbLSSLBLD!

QFLIWLIGEIETITIWI). ..
044-35021334 aeamp
eTevtTemenTT 2_MiseT SleweoCuél euflwins
SRS, £ _LTRWINES OBHMLITL
FievoebaLILEL. SIS Heo ObMpsafed,
2 _miseT SleweGuéls® SlemipLiy

QUIBLD (SIEDLPLILG BLLETISSISHTE0T
Qgevemey [BRIGHT gNGLLIR ShEHELTS
aeusDEnECe &b gnund). BT
Yevanuieddhg Wi Gus
wneLmiser. Briser san Ceuevoriows
sMSEIEEmeT LSas Gedler
aflanGgeouy, US| 6FILILEISET.
Gudl Yysse|L 6T

# urLemeor

LDDSSIMLDED SILDSSELD.

2 BIsEnESTEGC

24x7

25 &(G5ZIHMmT US| (LT AT

2 gy i.ig. AeushiE)

o2 sema
#ieuCse gmhmievT SevLome @]
wrall L $g15@  CeuellbrBser,
LoMHleVhIGET  LOHMID  LOTGUL L [hI
seflev Bmbg et GGSTMID
&M 30 VL&D &MMIGVT LILI
&6 oubg OFv@amen. o6
Ty uhLIGUfEeTe  LjgLoemT
LGB, sngevjseienr Cajeura
2 SMEMW  HBHESS  CMLIGT
LITFGL. SHmIGIT S6VLb HHED ).
o gamauledmbg 15 B
LwemgEev BbiE GlFsvevevrip.
Briigerar  Buipens  edlev
Olaimehéid euaILiGBs6T, eLpHiLie]
WIT6V LoGDMESLILIL (B LoBLp&FGuiment
SILIISMS esEDG. B
ugSuilev eiGurg aiHd Hev
Ooep  @mHmid, L LMD FH

2 508 doenLie LmJevl. L@Suded BmissLL@Bw

somieor uwarfisaflar ursarmisafled HsreG

[ assmasnswﬂuq (Sasmgnasassn Qun@,g,g, euedlLm} &g 60

N 2 smaml JBS5S L6 LMpsvl LGSuled eueold eubg shHmieom

Lwevoflaeir

S6llel  QUHEBUYD DT HISE
SIS SIDILIISDS oGS,

SiPlmeouiev, &Lbs Hov
LOTSHIGTES BUILGHGE bg)
QFeveud gmmevr  Liwsenflaseflen
uUTGaBIBETY B(HL(H FDLIGUE

6T penL OLINICUSTE GDDFFTL (B
PBSIGTN ). LIGTLD HlenL_damail
L6, eflemev 2 wijihGum L Ser
Blp198 Oacvevr ILIHEISTS FnLILIH
B g sL_b& eumyLd Casgern Lomblevd
o0 B(BbGI aubG SLOLIS), LIGH

L6l LG@ulled Srhisenng, sreny
HimsSail’ B Blibhen s s1 Fsamer
515815 Qsmeanmqbhsen. S(mioL
aupsCuna, srflear  seavammg
2 L SSLILIL (R 3 LIGY6iT [Bend, Lifls
Qummema FenL_ Sz eneuy CorBlyid
arevomoey GumuimLiLions Sidlba
OB FF WL Gy
B216058 Sleujse ooliss
yarflaiCufley o gma Lgiobg
BIT6U6V FlenGVIL! U IUTGHT] 6060
giress] semeventouevmest GuimeSeromy
Qaemy, S iLGSulev B mHbseuy
saflLd eleTyenent BLSSeT].
6TV, H(BL (B FLDLIGULD GSDISSH!
Ffluimren gy EenLsasailovamev.
Sl Sl GaLoyma a6
BmpSmpsTe, HHLE FbLus
v gCaaiib 366w HenL SH\(H
@Lb. erenou samamenii iy GaLogm
Qumrss BLOGSMS aHEGS

GouernHGloer &HMIEOT LiLLiGEB6IT
Carflaama allHSgieene].

Baie6a1 CumeSarvm gnmib
Gurrgy, "gbLeud BLESS ULl
LGS 6Te0eme0 GTGTILISTEV, 6TGHTeT
BLBSS claiml 2 miFluirs Qs
aflovenev. e Fev Coyisarev
Oumptsamer Oarenevggiai GLr
Sivevg ailpLiene Qaiigai GLr
BaCureany ysteny SHmieOT
LLIem 6T SiaifldBEUTLD. SieVevSI
o aeniowiraGeu QLimmer SH@H
Cumullméseord.  SiLEGSuley
sansraiiy GCawyr Bderg
SIT6V, GT6HT60T BLbSGI 6Tl ml © miG)
wita G flwailevency. Sibia, se
sty Cawgr QuUTpss ol
YMIGH), T L  CURISSHED
FHTHEEG SHQSD @I BL
QIGEHMS HGSLILILH auBHEDG!"
GIGOIMGOTT.

6UITE: () 6160016001&6ME [HLE (G0
905 seuayifluilev ppeorm{H\& g LmGISiLY

® rGon(®

wSyn® Sips@  Osr@@uilen
uTE@GS6e LUBlay Qe L
eiena)) eurdh@GLILSey Suwib
Syhiser, apSIPHEG LTSI
STLLLGT MeUSSLILI(RLD, 6T60T

#Cyr@iomeu L Cajgev Sisvieuevy
6165\ (meigeuoteit 2 G
G flaissmy.

#GITH  GlpsE  GaT@s
B 5083556 UTEHSG
aaneilsms FSCH1H e
Gumlufwsev Bevgumilufev

(igiwrjs  2-  bCsE

10 Guemas @b, GLosd Se1sSlev
2 giten Syemmuilev 6 GoenaaepLd
O M LD & & LI LIL 6 6T 6T 60T .

aeuGeurp Camaullab 3 Sie

BL&S56GTONS). Bamarar  UeFEET (1 BHIGOILITHGUUWITET]
parGanpLimBaeir @OS& oL LL)  euTdE — eaamib
itey Oaiig wreu L Cajge  Lewiamw Copllaes 2_sieae).
SIEIUGY 618 5\ 619 60T 60T UTSH@ GTONEDID  GLOWIS
2 aiiell enplugreug: BIEG PFDHGE LITSHISTLIL)

77 Gour Lirenaseit CLm iquil®  CumL L eyeiteng).  uTd@LI
USBTEV, HITEV STOGEMS SHHGD O 1gEeT MEUSSLILI(HLD
umaUiled 2 SIMMSETIEL UTEHE — @AILILIDD, UTSHE CIGIG@DILD
eTanTedam e Bl OLmaeangl.  Semaen (pupaowirs Glaul
SOTSSNSB60 2_6itenn Syempuiey  Caiogm  epevtd S ELILTL B

SO  BlenemissLILL (B
24 el Cryptd &6 &HT6NsS
BLAUIQEHMS 6T(HSHSLILIL (DG,
GIGOIDI].

RGIT® ég;&.@ G\g,rr@ﬁ an&g eaeueniisans mLESaETT ASCHTE Dis:
seoggmflufied QFLWOILL@siTem  gTbUNBHemeT eIl GSiHed  Dlggleusort
61&. Speigemrett £_cirevll Dpllie] OFUISTIT.

A saLareny SiBSS UBgIr ips: GuedBeneoll LisTefl Dbewr® sﬁ\l,prrsﬁ]eo [BEDLEIDMD >

nevreflgerfisir Hemed [BaLpaa.

I L auememr - |
Liig6uLd 6f

Qur g gy

(@nShwreilsr Seured LHMID Seoursvfleney eurfiugleir 146 aNHpmm
(setrarmiey semeuli] QFwsenm) ellSwemmassT 2017)
Foukgn GQLinfl soumid NeoyGeau’ eSWHGIL " —eor
((sireoTit UGS @6t @eusivl Glostor ojeiorl 65 ki SUNGLL 6T6dT M1 HieMPSSLILLL G))

LUBIGSTITT&H6T &al16T S5 NE

1. | smriuGrl Hmeuersser G

Fuhs Quiif] Ui ey sWAQLL ((psirer FbLBSD
@strQeusiol’ Glosvor.” yevr a5 ki eOAGLL sT6iT ) HmPSSILLL GI)

| erriuGrl Aosuerd @mawssiu L Cad | 25.03.1992

SaLEQTT &6v6fl DAL L SHISESLILILL

[ 0 [

uth wgleny Jyyadiueiefl g e aflign || -

uetall  gaw®  aflpr
smevanto T euraCgeuat Ceuel
uflL, womeul’ L (tpeitamait sevedl Bigpieuevy
aLemev GupmysGaredmy. wreurl L,
wrfle  garallev  BoLOLDHD  Baev
Smailpr Cumigsafley Ceupd Glumbm
LDTGOOTGU &(6Th&(&HLID,  LOTGUL L,
Sjarailed peL Gmm LevCeuny Guimt’iq
satilev Gleupml Qbm tomrewiey, Lomevred
HEpH@GD LIflFS6T aupmHISLILIL L 6. 8

wiiogleny eaym & seeveuj Fefilev,
OupCpmy @flwy ahisd Sameveus
wenllsaa  PHOWTF  euTpd gy

® saL eyt

FnL QT Hevall LoTeuL L $isE @ L L L
wjiogieny e GLocvbleneur’s LiciTar] g6 (B
aflpr, Lisita] euenmmag ey BenL GLpm ).
Ay ausFanCsal  eugCoupmmy.
ueitefll GLocumesstento @ (Lp Smeveuy LoGhs:
apyefl Samewemlo UBSST]. BEMEVENLD
Ay euralgeuet sy L Pléands

TGS ST.

so@nf, ups@ri, gleel, @ps
owmg oa Cuebleners Leeflsafer
s  YFFwfEET  SUiLILILIGT,
SeiLimentl, Gedluimeiv, SyeiLILDEGT,
LTy LT G Fssyrey o9&

Gy wpevrafleney cuBlssey.

Goiy  almpSeieEenTs  Fal gy
sl L0Buyeneus QaraS o minleny
Gamr Lt Gy
(PSS (HSHITSSHIGCVGVT, LOTGUL L (LPGITGOTT6IT
svall Gl aLamev g HCwimy
utiCammy, wraeujsaflan G 2 ey

Qurer. GleguiFeve,

wirdleor.

ouphiBlery. o Afluijaer
gallé@womy, — uetafluier

wrenieujaer, <y, Ffluiaer, QupCpomjser
2 UL Levj seubgiQsTaLealy. Bass
QBTL[j1b1, LoTewTeL, LOTERTENEGTIGT Hem6v
Blapsfae peL GLbmer. Ssmaer
gour@samen CuinGseveuf], Sarayme,
#Cyeig, DY @BSLITL, FT6UamTGH 2 6ol L
AWy @Gupailany QeiGmBbseary.

SmiuGrL Hmiauerid
udle| Qe L gSHsmrsSHersp

ROC - Gamuibyg g

SmiuGrL Bmiauer ssr
SmLwmer sTevor / sunTIL &SI L
QuIT WL SEBLILITET 6T 6t

U15100721992PTC003700

LDGLGM]T, 5

srriuGrl msuerd ue@ainiu’ L
.| SieIRED HDID ST JMIRINGSD
(TCsmd Gis) Ysau

udle] QEiuiu’ L ggmiesi :
STrTe pait srevefl, Gael, SUYETEH - 636014, @HHw.

SmILGTL HyieerSSHer seneliy

QaTemeGLE eTevor LHMID LGley 6TevoT.

6. Qsm_iidi Cad 25.02.2023
SmalLTaTfsT G BT UTi SSETTE), Lsmipl eTsor.28, (L eTetor.10)
R ’ 3sug Symen Qg (m, &.(P. BT, FITE0I|6UT6wTTLIEELTLD,
LDIT‘IﬁGD 7. R @56}; " Qesirenen, SLALHET(H-600028,

srirampcs@gmail.com 9940336666
(REG NO. IBBI/IPA-002/IP-N00292/2017-2018/10895)

o Msmw@aTrasmers
| suiiiusherer smLd CaS

27.03.2023

Glegrmev(®,
(LpGITGTT6iT

G - 27-02-2023

@L1b : Q& eiremen

Fousn Quiifl  Sumid  NenrGaul
QBTLBISIWTETSTS @ &6t epsud ey QaThissUul (HsTer g

Funsn QUi Suriid NenrGau’. WG —6T LBIGSTTTS6T, 27-03—2023 96T M| YOG JSNE
(peir, Elemipe| eTetr.7-&@ eHTTs @MU Ou Gster Weauflullsd 2 sTer semelLTaTlLLD SHhigeT
2 MemGamasEhssTar s Hms suiiiléEnrn GCal H&asTareriLGEnmT ser.

RHE sLar auphiuarisst ghisst o fowbaTrasEpsenar eMSms Weraray wammuish
W’ GG swiI96e GalstrGid LHM Jjm6TS Sl LBIGSTITSEHLD 2 MmEHTTHSELESTET JLETTSHms
GCrifiGeur, SLITEL eLpaLom&Gou Sjsbev g LOlsHT6oT gl (LPETM eLp6ULLT & Gour FLoIN&&e0mid.

2 MemGameilsh SaumTen 2 Gl SIMTET QL SMTEIGMmT SofISsTsd QUTTSD alldée @D,

aamourerflsr QUi HYID ms@QuTiub

Reg No. IBBI/IPA-002/IP-N00292/2017-2018/10895

eWAGL L.  25-02-2023 gsitm SeTaTTiel  SHmeliemus

uymb uri SHamyH

CB-CB



SAMBANDAM DAIRY FARM PRIVATE LIMITED Registered Office:

Kamaraj Nagar Colony,

Salem - 636 014, Tamil Nadu
CIN:U15100TZ1992PTC003700
Mail:corporate@sambandam.com

Phone : 0427-2240790

(Formerly known as Sambandam Dairy Farm Limited and Earlier Known as

sambandam Investment and Leasing Limited)

Notice of Extra-Ordinary General Meeting

Notice is hereby given that an Extraordinary General Meeting of the Members of SAMBANDAM DAIRY
FARM PRIVATE LIMITED (“The Company”) will be held on Saturday, February 25, 2023 at 11.00 A.M. at
KAMARAJ NAGAR COLONY, SALEM TN 636014, INDIA the Registered Office, to transact the following
business: )

SPECIAL BUSINESS

1. TO APPROVE MEMBERS’ VOLUNTARY WINDING UP OF THE COMPANY AS PER THE
INSOLVENCY AND BANKRUPTCY CODE, 2016 AND APPOINTMENT OF LIQUIDATOR

To consider and, if thought fit, to pass with or without modification(s), the following resolution as a Special
Resolution:

“RESOLVED THAT pursuant to the provisions of Section 59 of the Insolvency and Bankruptcy Code,
2016 (IBC), and such other applicable provisions, including relevant enactments and modifications
thereto read with Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations,
2017 and Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016, the consent
of the members of the Company be and is hereby accorded for voluntary liquidation of the Company, with
effect from the date of passing of this resolution.

RESOLVED FURTHER THAT pursuant to the provisions of Clause (c) of Sub- Section 3 of Section 59 of
the Insolvency and Bankruptcy Code, 2016 including any statutory amendments or re-enactments
thereof, Mr. Sriram Parthasarathy, having IBBI Registration number : IBBI/IPA-002/IP-N00292/2017-
18/10895 registered Insolvency Professional be and is hereby appointed as the Liquidator of the
Company for the purpose of Voluntary Liquidation of the Company and to exercise all powers under the
Insolvency and Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017 and other applicable regulations, if any (including any statutory
modifications or re-enactments thereof for the time being in force) to the extent applicable at the
remuneration of INR 3,50,000/- (Indian Rupees Three Lakhs Fifty Thousand only).

RESOLVED FURTHER THAT pursuant to the provisions of the Bankruptcy Code, the power of the Board
of Directors of the Company shall cease, which powers the Liquidator shall then assume, for the purpose
of carrying out his duties and functions as a Liquidator, in order to effect the liquidation of the Company,
and for all matters incidental and consequential thereto.

RESOLVED FURTHER THAT without prejudice to the generality of the aforesaid, pursuant to Sections
35 37 and other applicable provisions of IBC, the VLP Regulations and other applicable provisions, if
any, the Liquidator shall exercise the following powers:

a) To institute or defend suit, prosecution or other legal proceeding, civil or criminal in the name of
and on behalf of the Company;

b) To carry on the business of the Company so far as may be necessary for the beneficial liquidation
of the Company; _

c) To appoint any professional at a reasonable remuneration to assist him in discharge of his duties;

d) To appoint such other professional or to continue with the appointment of the existing statutory
auditor of the Company as may be required till the dissolution of the Company;

e) To discharge all powers, functions duties as required under Section 35 of the IBC read with the
VLP Regulations or any other applicable provisions;



f)  To open separate bank account on behalf of the Company as per the requirement of the IBC or to
change the name of the existing bank account of the Company as may be deemed appropriate;
and

g) To do all such other thing as may be in the beneficial liquidation of the Company and distribution
of assets including but not limited to obtaining any consultation from the stakeholders of the
Company.

RESOLVED FURTHER THAT pursuant to and in accordance with the IBC and the VLP Regulations, the
Liquidator be and is hereby authorized to sell and liquidate any of the Company'’s properties by public
auction or private contract with the power to transfer the whole of it to any person or to the sell the same
in parcels.

RESOLVED FURTHER THAT the Liquidator be and is hereby authorized to exercise all or any the power
given to him, expressly or implied, under the Insolvency and Bankruptcy Code, 2016 and any other
enactment as may be applicable, and may also appoint or take assistance of professionals, lawyers and
experts as deemed fit in order to efficiently and effectively wind up the affairs of the Company.”

By order of the Board of Directors
For SAMBANDAM DAIRY FARM PRIVATE LIMITED

S. DEVARAJAN
" DIRECTOR
DIN: 00001910

Date: 23-01-2023
Place: Salem

Regd. office: KAMARAJNAGAR COLONY, SALEM TN 636014, INDIA

NOTES:

In terms of Articles of Association of the company, the statement regarding the appointment of proxy is
not required to be given as section 105 of the companies Act, 2013 is not applicable to the company.
Corporate members shall have the right to appoint its representatives.

2. A member entitled to attend and vote at the meeting is entitled to appoint a proxy to attend and vote
instead of himself and the proxy need not be a member of the company. Proxy in order to be effective
must be received by the company not less than 48 hours before the meeting.

3. The Corporate Members intending to send their Authorized Representatives to attend the EGM
pursuant to Section 113 of the Companies Act, 2013 are requested to send a certified copy of the
Board resolution to attend and vote on their behalf at the EGM.

4. Explanatory Statement as required under Section 102 of the Companies Act, 2013 in respect of
special business under item No. 1as set out in the notice is annexed to this notice and forms part of
the notice.

5. All documents referred to in the notice and explanatory statement are open for inspection by the
members at the registered office of the Company on all working days during business hours up to the
date of the meeting or any adjournment thereof.

6. Attendance slip and proxy form forms part of this notice convening the extraordinary general meeting



EXPLANATORY STATEMENT PURSUANT TO SECTION 102 OF THE COMPANIES ACT, 2013

item No. 1:

As the members are aware after discontinuance of NBFC business, the Directors of the Company after
considering various alternatives had commenced Dairy Farm Business from June 30, 2020. In this
connection, the Company purchased livestock - cows (50 nos) from the related party M/s Sambandam
Spinning Mills Limited, after obtaining the approval of shareholders. The cows were purchased for a total
sale consideration of Rs, 25 lakhs. The Company had earned only minimum profits for the year ended
31.03.2021. The Board of Directors of the Company took continuous strenuous efforts to bring the Dairy
Farm business on a profitable line. However, the scenario was not encouraging for Dairy Farm Business.
The cost of maintenance of the cows is relatively higher than the sale price of the milk. Hence Company
found difficulty in earning profits. The company is having surplus reserves The continuance of the Dairy
business will result in incurring loss. In order to avoid incurring losses, Board recommended for disposal
of the assets of the Company i.e., sale of livestock- cows (50 numbers) for a total sale consideration of
Rs. 26 lakhs. The sale consideration is fixed based on the valuation report provided by the Veterinary
Doctor. Accordingly, after obtaining approval from shareholders at the EGM held on 12-01-2022, the
livestock- cows were sold for a total sale consideration of Rs. 26 lakhs and the company closed the dairy
farm business.

Since no revival plan could be worked, the Board of Directors of the Company at their meeting held on
January 23, 2023 decided to wind up the affairs of the Company by way of voluntary liquidation in
accordance with the provisions of section 59 of the Insolvency and Bankruptcy Code, 2016 read with
Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations 2017 (VLP) and
the provisions of Companies Act, 2013 as may be applicable in this regard. :

The Board of Directors having made full enquiry into the affairs of the Company have formed an opinion
that the Company will be able to pay-off its debts, if any. In this regard, the Directors have made a
declaration of solvency duly verified by an affidavit pursuant to section 59 (3) of the Insolvency and
Bankruptcy Code, 2016.

The Company is in a position to comply with the provisions of the companies Act, for Members Voluntary
Winding up. As laid down in Section 59 of the Insolvency and Bankruptcy Code, 2016, your Directors will
alsofile declaration of solvency with the Registrar of Companies. The said declaration of solvency
together with the latest audited financial statement for the year ended November 30,2022is available for
inspection at the Registered Office of the Company during business hours on any working day.

The proposed resolution also seeks approval of the members for the appointment of Mr.Sriram
Parthasarathy, an Insolvency Professional registered with Insolvency and Bankruptcy Code of India(IBBI
Registration number: IBBI/IPA-002/IP-N00292/2017-18/10895), as Liquidator of the Company and fixing
his remuneration pursuant to the provisions of the Insolvency and Bankruptcy Code, 2016.The liquidator
is entrusted with the powers and duties as per applicable provisions of the IBC, 2016, VLP Regulations
and other applicable provisions as may be in the beneficial liquidation of the Company

The Board of Directors of the Company believe that the proposed voluntary liquidation is in the best
interest of all the stakeholders of the Company. The Board of Directors, therefore, recommend the
passing of the resolution at Item No. 1as a Special Resolution.

None of the Directors, Key Managerial Persons of the Company and/or their respective relatives shall be

considered to be concerned or interested in the proposed Special Resolution except to the extent of their
respective shareholding, if any in the Company.

By order of the Board of Director

For SAMBANDAM DAIRY FARM PRIVATE LIMITED

Date: 23-01-2023 S. DEVARAJAN
Place: Salem DIRECTOR
DIN: 00001910



ATTENDANCE SLIP

Extra-ordinary general meeting held on Saturday, February 25, 2023 at 11.00 A.M, at the registered office
of the Company situated at KAMARAJNAGAR COLONY, SALEM TN 636014, INDIA

Regd. Folio No.

(Shareholder’'s Name in BLOCK Letters)

I certify that | am a registered shareholder / proxy for the registered shareholders of.the Company.
(Member’s / proxy’s name and address in Block Letters to be furnished below)

| 'hereby record my presence at the extra-ordinary general meeting held Saturday, February 25,2023 at
11.00 A.M, at the registered office of the Company situated at KAMARAJNAGAR COLONY, SALEM TN
636014, INDIA

If signed by Proxy, name should be Member’s/ Proxy's signature
Wiritten here in Block Letters

Note: Please fill in this attendance slip and hand it over at the entrance of the meeting hall.



FORM NO. MGT-11
PROXY FORM

(Pursuant to Section 105(6) of the Companies Act, 2013 and Rule 19(3) of the Companies
(Management and Administration) Rules, 2014)

Name of the Member(s):

I / We, being the member(s) of ........................ Shares of Sambandam Dairy Farm Private Limited, hereby
appoint

1.Name: ... E-mail [d: o

2o [o T PP UP PP PRPRURPUPIRRE S 1 (¢ o I-1 (0 (X
veveenn.... Or failing him;

2. Name: . E-mail 1d:

AAAMESS. oo e e e SiGNALUTES
—.......... or failing him;

3.Name: .. E-mail Id:

P20 o [T O O P PP U PO UPRPRTPPPUPPIPRPRPIIR S [¢ o= (V] (=X

as my/our proxy to attend and vote (on a poll) for me/us and on my/our behalf at the Extra Ordinary General
Meetingto be held on Saturday, February 25, 2023 at 11.00 A.M, at the registered office of the Company situated
at KAMARAJNAGAR COLONY, SALEM TN 636014, INDIA

l Resolution Resolution For Against
No
1 To approve members’ voluntary winding
up of the Company as per the Insolvency
and Bankruptcy Code, 2016 and
Appointment of Liquidator
Signed this ........... dayof ........................ 2023 Affix
Revenue
Stamp of
Signature of shareholder ................................ Re. 1/-

Signature of Proxy holder(s) ............................

NOTES:

1. This Form in order to be effective should be duly completed and deposited at the Registered Office of the
Company at KAMARAJNAGAR COLONY, SALEM TN 636014, INDIA, not less than 48 hours before
the commencement of the Meeting.

2. Those Members who have multiple folios with different joint holders may use copies of this Attendance
slip/Proxy.
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Tax: Total Tax:NA
Commission:NA
AMS Charge:NA

COD Charge:NA [Payment:  TOTAL :0.00
VPP Commision:NA Amount Returned: 0.00
Prepaid Amount:836.00
MO Value:NA
 Custom Duty:NA : ]
o
2
Thank You for Visiting. Please Visit Again Signature k\ @/
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SAMBANDAM DAIRY FARM PRIVATE LIMITED Registered Office: .

Kamaraj Nagar Colony,
Salem - 636 014, Tamil Nadu
CIN: U15100TZ1992PTC003700

(Formerly known as Sambandam Dairy Farm Limited and Earlier Known as

Sambandam Investment and Leasing Limited)

Mail:corporate@sambandam.com

Phone : 0427-2240790

Date: 25-02-2023

CERTIFIED TRUE COPY OF THE SPECIAL RESOLUTIONS PASSED BY THE
MEMBERS OF SAMBANDAM DAIRY FARM PRIVATE LIMITED (“THE
COMPANY”) AT THE EXTRA ORDINARY GENERAL MEETING OF THE
COMPANY HELD ON SATURDAY, 25™ FEBRUARY, 2023 AT 11.00 A.M. AT THE
REGISTERED OFFICE OF THE COMPANY SITUATED AT KAMARAJ NAGAR COLONY,
SALEM TN 636014, INDIA TO TRANSACT THE FOLLOWING BUSINESS

“RESOLVED THAT pursuant to the provisions of Section 59 of the Insolvency and
Bankruptcy Code, 2016 (IBC), and such other applicable provisions, including relevant
enactments and modifications thereto read with Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017 and Insolvency and Bankruptcy Board of
‘India (Liquidation Process) Regulations, 2016, the consent of the members of the Company be
and is hereby accorded for voluntary liquidation of the Company, with effect from the date of
passing of this resolution.

RESOLVED FURTHER THAT pursuant to the provisions of Clause (¢) of Sub- Section 3 of
Section 59 of the Insolvency and Bankruptcy Code, 2016 including any statutory amendments or
re-enactments thereof, Mr. Sriram Parthasarathy, having IBBI Registration number : IBBI/IPA-
002/IP-N00292/2017-18/10895 registered Insolvency Professional be and is hereby appointed as
the Liquidator of the Company for the purpose of Voluntary Liquidation of the Company and to
exercise all powers under the Insolvency and Bankruptcy Code, 2016 and Insolvency and
Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017 and other
applicable regulations, if any (including any statutory modifications or re-enactments thereof for
the time being in force) to the extent applicable at the remuneration of INR 3,50,000/- (Indian
Rupees Three Lakhs Fifty Thousand only).

RESOLVED FURTHER THAT pursuant to the provisions of the Bankruptcy Code, the power
of the Board of Directors of the Company shall cease, which powers the Liquidator shall then
assume, for the purpose of carrying out his duties and functions as a Liquidator, in order to effect
the liquidation of the Company, and for all matters incidental and consequential thereto.
/Certified True Copy/
For Sambandam Dairy Farm Private Limited

(S. rajan)
Director
DIN: 00001910

. Contd....2



SAMBANDAM DAIRY FARM PRIVATE LIMITED Registered Office:

Kamaraj Nagar Colony,
Salem - 636 014, Tamil Nadu
CIN: U15100T21992PTC003700

(Formerly known as Sambandam Dairy Farm Limited and Earlier Known as

Sambandam Investment and Leasing Limited)

Mail:corporate@sambandam.com

Phone : 0427-2240790

2

RESOLVED FURTHER THAT without prejudice to the generality of the. aforesaid, pursuant
to Sections 35, 37 and other applicable provisions of IBC, the VLP Regulations and other
applicable provisions, if any, the Liquidator shall exercise the following powers:

a) To institute or defend suit, prosecution or other legal proceeding, civil or criminal in the
name of and on behalf of the Company;

b) To carry on the business of the Company so far as may be necessary for the beneficial
liquidation of the Company;

¢) To appoint any professional at a reasonable remuneration to assist him in discharge of his
duties;

d) To appoint such other professional or to continue with the appointment of the existing
statutory auditor of the Company as may be required till the dissolution of the Company;

e) To discharge all powers, functions duties as required under Section 35 of the IBC read
with the VLP Regulations or any other applicable provisions;

f) To open separate bank account on behalf of the Company as per the requirement of the
IBC or to change the name of the existing bank account of the Company as may be
deemed appropriate; and

g) To do all such other thing as may be in the beneficial liquidation of the Company and
distribution of assets including but not limited to obtaining any consultation from the
stakeholders of the Company.

RESOLVED FURTHER THAT pursuant to and in accordance with the IBC and the VLP
Regulations, the Liquidator be and is hereby authorized to sell and liquidate any of the
Company’s properties by public auction or private contract with the power to transfer the whole
of it to any person or to the sell the same in parcels.

RESOLVED FURTHER THAT the Liquidator be and is hereby authorized to exercise all or
any the power given to him, expressly or implied, under the Insolvency and Bankruptcy Code,
2016 and any other enactment as may be applicable, and may also appoint or take assistance of
professionals, lawyers and experts as deemed fit in order to efficiently and effectively wind up
the affairs of the Company
/Certified True Copy/
For Sambandam Dairy Farm Private Limited

(S. arajan)
Director
DIN: 00001910 -



SAMBANDAM DAIRY FARM PRIVATE LIMITED

[ Formerly known as Sambandam Dairy Farm Limited and Earlier known as Sambandam Investment and Leasing Limited |
Kamaraj Nagar Colony, Salem - 636 014 . Ph.:0427-2240790 : Mail id. corporate@sambandam.com
CIN : U15100TZ1992PT003700

Extraordinary General Meeting of the Company on 25th February, 2023 at 11 a.m.

ATTENDANCE SLIP
LEDGER NO. OF
RESIDENTIAL ADDRESS SIGNATURE
SL.No. |NAME OF THE SHARE HOLDERS FOLIO No. SHARES
83, Marimuthu Street, Al t,
1 [S.P. Rajendran 00004 10007 e s P
24, Marimuthu Street, Ammapet, /\%’7
2 |M.Rajamani 00005 67500 glem - 636 003 > %
. 63/315, 8th Cross, Brindavan Road,
3 S. Devarajan 00006 187334 Salem - 636 004 %/V
1441 )
. n 98, Thangasengodan Street, \ ;
4 |ARNatrajan 00008 34500 s memesSalem - 636 003 ;z& C%s:_@_m“ =
\]
P
24, Marimuthu Street, — .
5 |s. Svakumar 7000013 e e 630 [M;?fﬁ‘—'-
AN
64/315, 8th Brind: Road
6  |R. Selvarajan 00011 1400|4313 540 Cross, Brindavan Road, )
83, Marimuthu Street, Al t,
7 |P.R. Elangkumaran 00013 1000[ 7 * P Sieet, Ammape
*
326, Santham Street, Brind
8  |S. Jegarajan 00014 76833225, Santham Steect, Brindavan W
Bri : dM
9 |S. Dinakaran 00015 66833[72 Sartnam Swress, Brindavan
. " 79-A, Thangasengodan Street, R ‘NZ\
10 |A.R.Annamalai 00016 34500 Ammapet, Salem - 636 003 \.;/‘-Li L/<7 \,({\/. LA~ \
14 )
63/315, 8th Cross, Brindavan Road, N \
11 |D. Sudharsan 00017 32500|32315 $th O rj& M
N4
79-A, Thangasengodan Street, ) ; &ﬁ/
12 |A. Geetha 00018 3500] e s LL/& g
98, Thangasengodan Street,
13 N. Usha 00019 27500 Ammapet, Salem 636 003 N ]J‘gz
. i S , Al . ,
14 [s. Kalavathi 00021 175003 Marimutbu Steeet, Ammapet LKk Mw VU;»
- €
63/315, 8th Cross, Brindavan Road,
15 D. Saradamani 00025 34000 ’ ? ? :D
Salem 636 004 . 80 nQ d hﬂ OIS
16 |S. Nirmala 00027 55000[Gr213 3t cross, Brindavan Road, é\ . [
N .)\/ LTV (IXLL
17 |E.Parimala 00028 825005.; Marimuthu Street, Ammapet, -
. 83, Marimuthu Street,
18 D. Senthilnathan 00029 17500 Ammapet,Salem - 636 003
. C
19 S. Shanthi 00030 17500 327, F, Brindavan Road, Salem 636 | _ /

004
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SAMBANDAM DAIRY FARM PRIVATE LIMITED

[ Formerly known as Sambandam Dairy Farm Limited and Earlier known as Sambandam Investment and Leasing Limited ]

Kamaraj Nagar Colony, Salem - 636 014 . Ph.:0427-2240790 : Mail id. corporate(@sambandam.com
CIN : U15100TZ1992PTC003700

Extraordinary General Meeting of the Company on 25th February, 2023 at 11 a.m.

ATTENDANCE SLIP
:
SL.No. [NAME OF THE SHARE HOLDERS F%Elﬂgili sl;I{?{l?EFs RESIDENTIAL ADDRESS SIGNATURE
20 [R. Jayamani 00031 1000 fmx:;'e':‘gg;gj"z‘é 003
21 |D. Manjula 00032 49500 e S s TTD f{ CW}{ e
22 1. Parameshwari 00034 66000[ 320 Sehem Stret Brindavan * P(,au-wma NS
23 |R. Malarselvi 00035 15000 ;:iyna_“g:ggf"eet Ammapet, \ " a.cﬁc‘j A
24 [S.Vijay shankar 00036 10004313, 8th Cross, Brindavan Road, M‘qg SEN-J) )
25 |E.KashaSai (E.Sai Prabhu) 00037 1000[- Merimuthu Street, Ammapet
26 |E. Sai Janani 00038 1000[5; Marimutby Strect, Ammapet !
27 |D. Niranjankumar 00039 1000 ;2;;;';;*;fnmgge;(;;f““d“*’“ !’EZ__‘/\;
28 |D.Minusakthipriya 00040 1000227 dsg';‘:r';“ Street, Brindavan ‘((\\/:XW\ /
29 D. Rathipriya 00041 1000]6/13,A,Vidyalaya Road, Salem \ \
30 |D. Anupama 00042 1000[15 $ih Cross, Brindavan Road, . ’j
31 |J. Sakthivel 00043 100022 ds:::’};;m Street, Brindavan \B o) &
32 |V. Valamila 00044 100022 ds;';‘l‘;‘n'“ Street, Brindavan \[C, Al
33 |1 Ramya 00045 1000 3R2ofif;‘;‘l‘;;mégjfgf““d“a“
34 x;sLl\t/:fjlur Siddeswara Spinning Mills 00047 50000 QZ:;,‘:,T::f.mT’ l?ttayampatti Road,
35 E/{i]s] ii:lclinbandam Spinning Mills 00048 107500 I;;r:;rzj;:?)%z;rcmony, Ammapet,
o fmmmsesin L ons | s || f
37 ?A ii:)v:ag;a ;L&[\éasstesrjaﬁxzxzh Raam 00050 15000 ;:i (:Ana.riggtg: 3Street, Ammapet, W Wﬁ«
TOTAL NO. OF SHARE 1200000

HOLDERS : 37

~a



CS.P.Sriram
Insolvency Professional

Date: February 24, 2023

To,
The Board of Directors

SAMBANDAM DAIRY FARM PRIVATE LIMITED
KAMARAJNAGAR COLONY SALEM,
TN 636014 IN

Dear Sir,
Sub: Certificate and Consent for Appointment of Company Liquidator for the purpose of
voluntary liquidation of the Company.

|, Sriram Parthasarathy, a registered Insolvency Professional with Insolvency and
Bankruptcy Board of India under Reg. No. IBBI/IPA-002/IP-N00292/2017-2018/10895,
having office at Old No: 28 (New No: 10), 3rd Cross Street, R.K. Nagar, Raja Anna Malai
Puram, Chennai, Tamil Nadu 600028 hereby give my consent to be appointed as the
Liquidator, for the voluntary liquidation of the Company in accordance with the Insolvency
“and Bankruptcy Code, 2016 read with Regulations made thereunder.

| hereby certify and affirm that:

1. I'am eligible to be appointed as the Liquidator of the Company;

2. There are no disciplinary proceedings or restraint orders pending against me with
the Insolvency and Bankruptcy Board of India

3. | adhere to the provision as set out in the Insolvency and Bankruptcy Board of
India (Insolvency Professionals) Regulations, 2016;

4. | am independent of the Company and its Board and hereby disclose the
following in accordance with Rule 6 Insolvency and Bankruptcy Board of India

(Voluntary Liguidation process) Regulation, 2017:

Regn. No: IBBI/IPA-002/1P-N00292/2017-2018/10895
Old No: 28 (New No: 10), 3rd Cross Street, R.K. Nagar, Raja Anna Malai Puram
Chennai,Tamil Nadu 600028
Contact: 9940336666 srirampcs(@gmail.com




CS.P.Sriram
Insolvency Professional

a) | am eligible to be appointed as an independent director on the board of the
corporate person under section 149 of the Companies Act, 2013 (18 of 2013),

where the corporate person is a company;

(b) 1 am not a related party of the Company;

(c) I am not been an employee or proprietor or a partner of firm of auditors or
company secretaries or cost auditors of the Company; or of a legal or a
consulting firm, that has or had any transaction with the Company contributing
ten per cent or more of the gross turnover of such firm, at any time in the last

three years.

(d) I had/have no pecuniary or personal relationship with the Company or any of

its stakeholders.

(e) I am not/was a Director or Partner, or any other partner or director of such
insolvency professional entity represents any other stakeholder in the same

liquidation.

Sriram Parthasarathy

Insolvency Professional

Regn. No: IBBI/IPA-002/IP-N00292/2017-2018/10895
Old No: 28 (New No: 10), 3rd Cross Street, R.K. Nagar, Raja Anna Malai Puram
Chennai,Tamil Nadu 600028
Contact: 9940336666 srirampcs(@gmail.com




SAMBANDAM DAIRY FARM PRIVATE LIMITED Registered Office:

Kamaraj Nagar Colony,
Salem - 636 014, Tamil Nadu
CIN: U15100TZ1992PTC003700

(Formerly known as sambandam Dairy Farm Limited and Earlier Known as

sambandam Investment and Leasing Limited)

Mail:corporate@sambandam.com

Phone : 0427-2240790

Date: February 25, 2023
To,

Mr. Sriram Parthasarathy

Insolvency Professional

10/28, 3 Cross Street,

R.K: Nagar, Raja Anna Malai Puram,
Mandaveli, Chennai, Tamil Nadu-600028

Dear Sir,

Sub: Appointment of proposed Company liquidator for the purpose of member’s voluntary
winding up.

We are glad to inform that, we propose to appoint you as liquidator of the Company, on such a
remuneration to be decided in the Extraordinary General Meeting to be held on
February 25, 2023 for the purpose of voluntary winding up of M/s. SAMBANDAM DAIRY
FARM PRIVATE LIMITED, pursuant to the provisions of Section 59 of the Insolvency and
Bankruptcy Code, 2016 and other rules and regulation framed thereunder.

We hereby request you to give your consent/certificate of confirmation on your eligibility to be
appointed as Liquidator pursuant to Regulation 6 of the Insolvency and Bankruptcy Board of
India.

Thanking you,

For Sambandam Dairy Farm Private Limited

(S.

Director
DIN: 00001910



